CUSTOMS EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
WEST BLOCK NO.2, R.K. PURAM,NEW DELHI-1 10066

Dated:05/09/2017

Bench wise statement showing pendency, institution
and disposal of appeals and stay -applications with year
wise break-up of appeals pending as on 01/09/2017 is
circulated for information.

It is worth mentioning that the appeal pendency of
84509 on 01/08/2017 has come down to 81779 as on
01/09/2017.

It is to mention that Hon'ble President has disposed

of 1712 appeals out of total disposal of 5752 appeals
during the month. -

(Mohinder Singh)
Deputy. Registrar.

Copy to:-

1.SPS to Hon’ble President, CESTAT for information please

2 All Hon’ble Members, CESTAT including Regional Benchs for information please.
3.S.P.S. to Chief Commissioner(AR), CESTAT, New Delhi.

4.Member (Review),CBEC, North Block, New Delhi.

'5The Under Secretary,(AD-IC),Ministry of Finance, Department of Revenue,
North Block, New Delhi.

6.PS to Registrar/DRS/AH A.Rs including Regional Benches.

7 .Computer Section for uploading on website.



Monthly Disposal Statement of Hon’ble President/Members

August, 2017

DELHI.BENCH

NAME APPEAL DISPOSED
Justice (Dr.) SATISH CHANDRA 1133 {+ 579 at Kolkata)=1712
B.RAVICHANDRAN 80

ASHOK KUMAR ARYA 39 + (39 at Bangalore)=78
S.K.MOHANTY 120

V.PADMANABHAN 282 + (69 at Kolkata + 10 at Bangalore)=361
Total 1654 (+107)=1761
MUMBAI BENCH

NAME APPEAL DISPOSED
RAMESH NAIR 115

RAJU 65

CJ) MATHEW 24

D.N.PANDA 217

Total 421

CHENNAI BENCH

NAME APPEAL DISPOSED
MADHU MOHAN DAMODAR 194 +198=392

ARCHNA WADHWA 126 (+ 77 at Chandigarh)=203
SULEKHA BEEVI CS 201 + 300=501

Total 1019

KOLKATA BENCH

NAME APPEAL DISPOSED
P.K.CHOUDHARY 159

Total 159 (+69 +579)=807
AHMEDABAD BENCH

NAME APPEAL DISPOSED
D.M.MISHRA 457 + 82 =539
BANGLORE BENCH

NAME APPEAL DISPOSED

S.S. GARG 293 + 114 =407

Total 407 (+86+10+39)=542
CHANDIGARH BENCH

NAME APPEAL DISPOSED
ASHOK JINDAL 153 +( 107 at Delhi)=260
DEVENDER SINGH 37

Total 190 (+77)=267

HYDERABAD BENCH

NAME APPEAL DISPOSED
M.V.RAVINDARAN 172 +130 (+ 86 at Banglore)=388
Total 302

ALLAHABAD BENCH

NAME APPEAL DISPOSED

ANIL G. SHAKKARWAR 53

ANIL CHOUDHARY 41

Total 94

Total Disposal: 5752*

(*Variation, if any with the statements submitted by Hon’ble Members, is due to non receipt

of orders in the Registry.)




CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
WEST BLOCK NO.2, R.K. PURAM, NEW DELHI-66
Disposal and Institution for the month of August 2017

Opening Balance Fresh Institution/ Disposal Pendency
Restored/ Remanded

DELHI 6989 539 1761 5767
MUMBAI 14298 228 421 14105
KOLKATA 9140 353 807 8686
CHENNAI 12213 931 1019 12125
BANGALORE 10768 ' 165 542 - 10391
AHMEDABAD 12514 273 539 12248
ALLAHABAD 5170 188 94 5264
CHANDIGARH 7328 168 , 267 7229
HYDERABAD 6089 177 302 5964
TOTAL 84509 - 3022 5752 81779




STATEMENT SHOWING YEARWISE BREAK UP OF
PENDING APPEALS IN CESTAT, AS ON 01.08.2017.

YEARS

DELHI

MUMBA

KOLKA[CHENNA BANG.[AHMEDEALLBICHD |HYD
1988 -

1989 2

1991

1994 .

1555

1996

1997 3

1998

1999

2000 2

2001 _ -

2002 r

2003 2 8 1

2004 11 3 Y 1 1]
2005 7 9 1 28 8 8| 6] 3
2006 19 107 34| 43 2| 37| 18] 5
2007 37 231 40 41| 120] 13| 54| 66 7l
2008 45| 497| 306 48] 324 62] 66| 126 194
2009 6] 7ea| 02| 384| 636]  551| 183] 344 464
2010 194]  980] 472]  866| 700] 919] 336 731 402
2011 352]  881] 797|  883| 773] _ B674| 480 615| 495
2012 383|  1163| 724| _ 867| 1085 1009] 696 584 734
2013 G06| 1408| 866] 1648 1051 4904 443[ 922] 690
2014 885| 1657| 840| 1891] 1539 2003 616] 1691] 684
2015 840l 1936 876| 1891| 1289] 1529] 702| 913] 520
2016 1063 2445] 1616] 1994] 1592| 1855| 1107| 666 893
2017 1277] 1004|1446 1548] 1195 1517| 536| 549 870
TOTAL 5767] 14105 8686 12425| 10391] 12248] 5264] 7229| 5964




MONTHLY STATEMENT FOR THE MONTH OF August 2017 AS ON 01.09.2017

_ RECEIVED FROM
OPENING BALANCE FRESH INSTITUTION APPEAL RESTORED OTHER BENCHES
EXCISE JCUSTOMS|S TAX |GOLD |AD TOTAL [STAY |EXCISECUSTOMS|S TAX ‘Gald |AD TOTAL|STAY |EXCISE|CUSTO{S.TAX [Gold [AD [TOTAL{STAY [EXCISE{CUSTO|S.TAX |AD |TOTAISTAY
DELHI 2789 840| 3337 0 23| 6989| 148 63 22 74 0 1 170 13| 254 20 66 o] 0] 340 0 64 0 22 0| 86 1
mMuMBAI 6622 5013] 2663 0 0] 14298 27 50 71 83 0 o 315 12 12 13 0 ofl o 25 0 0 0 o] o 0 0
KOLKATA 4037 1979 3124 0 0| 9140} 309 47 81 63 0 0 191 60 78 64 20 of o 162 0 0 0 0 0 0 0
CHENNAI 3568 3186 5457 2 0} 12213 74 85 41| 116 0 of 209 ol 205 197 197 ol o] 689 0 0 0 ol o 0 0
BANGALORH 2984 1985| 5799 0 0| 10768 61 28 13 120 0 0 161 0 0 4 0 ol o 4 0 0 0 of o 0 0
AHMEDABAL 6283 2502 3729 0 o] 12514 21 62 37 20 0 0 119 2 46| 100 8 ol of 154 0 0 0 o] o 0 0
ALLAHABAD| 2793  s82| 1795 0 o[ 5170 33 30 19 26 0 0 75 2 0 0 0 of o 0 0 19 39| 106] 0f 164 0
CHANDIGAR| 5035 650 1643 0 o] 7328 0 57 46 49 0 0 152 o 8 3 4 ol o 15 0 0 1 0 © 1 0
HYDERABAL 2008 914] 3167 0 of 6089 5 33 8 a1 0 0 82 1 33 24 38 ol o 95 0 0 0 o] © 0 0
TOTAL 36119 17651 30714 2 23| 84509 678§ 455 338 592 0 11{ 1474 90| 726 425 333 of of 1484 0 83 a0l 128 o] 251 1
TOTAL
’ 1 Sanctioned strength of the Members is 33 and working strength is 20 as on 01.08.2017
2 Figures may be considered as tentative and subject to further verification.
3 Members on leave during the month of Ausut 2017 for48 no. of days as under.
Note : 1 Hon'ble Mr. Justice (Dr.) Satish Chandra, President NIL 16 Sh. C.J. Mathews,Member{Technical) 10
2 Mrs. Archana Wadhwa, Member {Judicial) 1 17 Sh. V. Padmanabhan, Member(Technical) NiL
3 Sh. M.V. Ravindran , Member (Judicial) 4 18 Sh. M.M. Damodhar, Member(Technical) 1
4 Sh. D.N. Panda, Member {(Judicial) NIL 19 Sh. Anil G. Shakkarwar,Member{Technical) 5
5 Sh. Ashok Jindal, Member(Judicial}} 2 20 Sh. Devender Singh, Member(Technicat) 2
6 Dr. D. M. Mishra, Member (Judicial) 5
7 Sh. Anil Choudhary, Member(Judicial) 1
8 Sh. S. K. Mohanty, Member (Judicial) S
9 Sh. Ramesh Nair, Member (Judicial) NIL
10 Ms. Sulekha Beevi C.S., Member{Judicial) NIL
11 Shri S.S. Garg, Member (Judicial) NIL
12 sh. P. K. Choudhary, Member (Judicial) 4
13 sh. Ashok Kumar Arya, Member (Technical 6
14 Sh. B. Ravichandran, Member (Technical) 1
15 Sh. Raju,Member(Technical) 1




TRANSFER TO
OTHER BENCHES DISPOSAL - A CLOSING BALANCE
EXCISE |cusToms|s Tax D _[ToTAL [sTAY |EXCISE|CUSTOMS[STAX Jgold |AD |TOTAL [STAY |EXCISE |cusToms|sTAX |cold [AD _|TOTAL ISTAY

35 3 18] o &7 o] 693 a72| s8] o] 10| 176 o] 2442 407] 2894 o] 24| srer] 144
: Y o o 1o 168 120 124] o] o 421 7| esie|  ace7| 2622 o] o] 1at08] 32
0 0 0 9 0 o] 300 393] 114 of] of so7 16| 3862 1731] 3093 0 o| eess| 353
0 0 0 0 0 of 317 355 347 of o 1013 2] 3631 3069| 5423 2 o 12125 70
0 0 o- o 0 0 153 269 120 0 0 542 271 2859 1733] 5799 0 o] 10391 32
2 2 9 o 0 o] 393 72| 74 of o s30 o| 5998 2567| 3683 0 0| 12248 2
= 2 3 0o s 0] 62 23] 9] o] of o4 2| 2734 625| 1905 0 o| 5264 33
2 g o __ o of 100 138 29 of of 267 o| 5000 562| 1667 0 o] 7229 0
0 9 o 0 of 475 a7 8| o o s 3| 1899 o9 3166 0 o| 5964 3
& 8l 22| o 109 of 2361 1888 1493 of 10| s7s2 66] 34941] 16560 30252 2| 24 81779] 688

(Mo er Singh)
Dy. Registrar.



